
1 2 3 4 , 
PeasaDt and Worker's Party 5 1 

United Democratic Front - 1 - ---

Maharashtrawadi Oomaotak Party 1 1 

, Sikldm JaData Parisbad 4 

Teluau Deaam ~O 

lodiao CODar eSI (J) 1 
--,---- ---- ,., .... ____ o ... _ .... __ ........... ___ • ___ ~_,~_ .... ~ _ .. _~_'_,,- ....... 

".,~--

TOTAL 40 49 34 58 

()ther Parties 13 3 1 

Independents 14 9 9 5 

OR.AND TOTAL 518 542 529* 513** 

c~~:-'!':"'~~ ..... - .. 
NOTBS: *In 1980, election from 12 Parliamentary constituencies of Allam 

could not be held as in ono;parliamentary constituency viz. 3.AutoDO" 
mous District (ST) sufficient staff was Dot available to conduct the 
election due to no"cooperation of Govt. employees whereas in 11 
parliamentry cODstituencies no nominatioDs were filed. In addition io 
l-Sbillong parliamentary constituency in Meahalaya election could dot 
be held as all the validity nominated candidates withdrew tbeir candi .. 
datures. 

**10 1984, eleotioo for 14 parliamentary constituencies in Assam aDd 
13 parliameDtary constituencies in Punjab were not held wbile tbe dates 
of poll in Mandi parliamontary constituency (Himachal Pradesb) and 
Ladakb parliamentry constituency (Jammu & Kasbmir) have been post-
poned to 2S.S.8S and l4.4.85 respectively. 

OpeaJag of More Te1flrapb Oflkes In 
BaDgalore 

491. SHRI V. S.· KRISHAN 
IYBR : Will the Minister of COM· 
MUNICATIONS be pleated to state: 

(a) tbe Dumbor of tc)clraph offices 
in exl,tence at present . in Bang.lore 
Cit,; aM' 

(b) whether OovernmeDt propose to 
open some morc to 1 ograph offices in 
Bangaloro, especially in neweatension 
areas like Jeevan Dh ima Naaar, J, p. 
NagarM Banashankari, etc. ? 

THE MINISTER OF STATB OF 
THE MINISTRY OF COMMUNI. 
CATIONS <SHR.I RAM NlWAS 
MIRDHA); (a) The Dumbor of Co)o-



graph offices in existenc:e at prgsoDt 
in Baogalore City is 110, Sir. 

(b) Telearaph facility is available 
in new extension areas Uke Jeev~n 
Bhimanagar, J. P. Nagar and Bana-
.hlnkari. Propo$81s for uparadiQ' the 
telclraph racilities in Miniseddipa laya, 
Dooravaninagar and Vljayanagar are 
under consideration. 

Kerosene Mixed with Napbtha Supplied 
by Hlndustan Petroleum Corporation 

In Kerala 

498. SHRI SURESH KURUP: 
Will the Minister of PETROLEUM be 
pleased to state: 

(a) whether in Kerala the Hindus-
tan Petroleum Corporation has distri-
buted kerosene mixed with naphtha; 

(b) whetber due to tbis.. seven 
persons died and a number of persons 
were injured while using this kerosene; 

(c) whether 
conducted any 
iacident ; 

Government 
enquiry ioto 

have 
this 

(d) if so, tbe out come thereof; 
and 

(e) whetber the Hindustan Petro-
leum Corporation has given any 
compensation to tbo victims? 

THB MINISTER OF STATE OF 
THB MINISTRY OF PETROLEUM 
<SHRI NAWAL KISHORE SHARMA) : 
(a) Some supplies of keroseno oil 
made in January/Pebruary, 1985 from 
the Cocbin Terminal of tbe Hindustan 
Petroleum Corporation Limited have 
been round to be contaminated with 
Naphtha/Motor. Spiri1. 

(b) As on the 12th March, 1985, 
I J perIOD. are reported to havo died ...s 109 ,perSOD lnj.ared in fire accideats 
C811aec1 by the coot.mic,ated 'korosene 
(lif. 

(c) and (d) : Apart from the iD~OIti· 
gatioD being conducted by the Crime 
Branch of Kerala State Police into tbe 
cases registered, Hiodustao Petroleum 
Corporation has ordered an enquiry by 
a Technical Committee and its report 
is expected in the last week of March, 
1985. 

(e) Hindustan Petroleum Corpora-
tion has contributed Rs. 4 laths to 
the Chief Minister'S Relief Fund for 
providing relicf to the aff~cted families. 
The State Government has ordered the 
District Collectors to mnke eX~lratia 
payments to the affected families. 

Targets for Installation of New Tele-
pbone Lines during Sixth and SeveDth 

Five Year PI .... 

499. SHRI AMARSINH RAT .. 
HAWA: 

SHRI MOHANLAL PATEL: 

Will the Minister of COMMUNICA-
TIONS be pleased to state: 

(a) the taraet fixed for intal Hng 
new telephone lines in tbe country 
during tbo Sixth Five Year Plan; 

(b) tbe achievement made 80 far; 

(c) wbether the target fix~d has 
not beon achieved; it so, the reasont 
therefor; aod 

(d) the tarset fixed for installing 
DeW telephone lines in the oouatry 
during the Seventh Five Year 'P4aft 
period nnd the amount earmarked 
theref"r ? 

THE MINISTER OF STATE OF 
,THE MINISTRY OF COMMUNICA .. 
TIONS (SHRI RAM NlWAS 
MIRDHA) : (a) 13.30 lath Hnel. 

(b) 7.56 lath Jines by 31.1.85. 

(c) No, Sir. The target ,hal _t 
beeD achieved. The sharlfall is .. a.I, 
due to ; 


